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Name of the Appellant: Shri.  U.C. Sharma 
 
Name of the Public Authority: National Textile Corporation 
 
Facts: i

 
1. The petitions filed by the appellant were heard on 24/2/2010 in absence of 

the appellant. 

 

2. The CPIO stated that the appellant, against whom disciplinary action was 

taken by the respondent, has been putting up various RTI applications, with a 

view to harassing the officials of the respondent.  In response to the various RTI 

applications, including the present ones, information have been furnished on the 

basis of available records.   

 

Decision: 
 

3. An  information seeker should refrain from using the provisions of the Act 

for settling personal scores.  A requester is free to ask for information as per 

section 2(f) and (j) of the Act.  Since there are no provisions under the Act for 

redressal of grievances relating to service matters of employees, the appellant 

should seek legal remedy rather than raising issues concerning employees’ 

grievances in the garb of seeking information.  The appellant is accordingly 
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advised to clearly specify the information, which should be available in any 

material form. 

 

4. Since the appellant has not specified as to which information, as per 

section 2(f) of the Act, has been refused to him, these appeals are considered 

unnecessary. 

 

5. With these remarks, the appeals are disposed of. 

 
  
          Sd/- 
         (Prof. M.M. Ansari) 

    Central Information Commissionerii

   
 
Authenticated true copy:  
 
 
(M.C. Sharma) 
Deputy Registrar 
 
 
 
Name & address of Parties: 
 
1. Sh. U.C. Sharma, Dayal Kuti, 117/802, M-Block, Kakadev, Kanpur – 208 

019. 
 
2. Sh. R.K. Sharma, CPIO, National Textile Corporation, Scope Complex, 

Core-4, 7 Lodhi Road, New Delhi – 110 003. 
 
3. The Appellate Authority, National Textile Corporation, Scope Complex, 

Core-4, 7 Lodhi Road, New Delhi – 110 003. 
 
 
 
 

                                                 
ii “All men by nature desire to know.”   - Aristotle 
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